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Defective Case Register from 2024-09-03 to 2024-09-03

e Advocate for Date of

SI.NO.|Filing No Petioner/Caveator objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO

1 D- JUGALA KISHORE |2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/26550/2024 PANDA 03
Page no 8 and 9 not partial neat and legible.
6-RECEIPT SHOWING SERV.COPY TO

2 D-WP(C)/38092/2024 | ENDRAKUMAR 12024-09-1,, 0 110 1/ETC NOT FILED.

SAMAL 03
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
3 D-WP(C)/38124/2024 |GOPINATH PANDA 03 AG/CG/IT/CT/ETC.NOT FILED.
b preTLRANAN a0 RECET SHOWING SERVCOPYTO
RVWPET/38030/2024 BHOKTA 03 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

5 CONTC/38189/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ASHOK KUMAR 2024-09-

6 D-WP(C)/38031/2024 SARANGI 03 date of letter under annexure-3 not tally with
index,date of representation under annexure-6
not tally with the index

7 D-WA/37968/2024  |SRINIVAS PATNAIK (2)224_09_ 1.Period of Delay 6 days delay
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- .

8 CRLMC/26383/2024 BASUDEV PUJARI 03 1. Certified copy of annex-2 not filed. 2.GR
case number not correctly furnished at page
no.3 para no.7. 3. Page nos 29,31,33,35,37 and
39 not legible.

, non s oo CRECEPTSHOWINGSERVCORY To

CRLMC/26450/2024 [PATEL 03 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

10 [C)iiLM C26571/2004 [AVIRAM PATRA (2)(3)24'09' 1.Names In Capital Letters Of All The Signing
Advocates Not Indicated 2.Names In Capital
Letters Of All The Signing Advocates Not
Indicated

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

11 CONTC/38086/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.

- sDEEPRAI ks CRECEITSHONING SERVCORY T0

CRLMC/26380/2024 [PANDA 03 : :



javascript: window.print();

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.

13 D- PRASANTA KUMAR |2024-09- |19-UNDERTAKING FOR NON FILING OF
BLAPL/26620/2024 [MISHRA 03 TRANSLATED COPY NOT FILED
1. Name of the deponent on declaration not
tally with affidavit.2. Rejection order dated
23.08.2024 under Annexure-2 not tally with
Index.
WD SUKANTA KUMAR | 2024-09- {6, i1y T ETCNOT FILED,
BLAPL/26665/2024 |DALAI 03 ' :
6-RECEIPT SHOWING SERV.COPY TO
15 D-WP(C)/38135/2024 [y oD FRUMAR +18024-09-1,, 6 0 rm/cT/ETC NOT FILED.
SWAIN 03
6-RECEIPT SHOWING SERV.COPY TO
16 D- GYANA RANJAN 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/38186/2024 |SETHI 03
1. Period of Delay 127 days
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
17 CONTC/37814/2004 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
18 D- ADV 2024-09- |Occupation deponent not furnished affidavit
CONTC/38081/2024 ' 03 2.Not properly addressed
D- RAMESH 2024-09- |0-RECEIPT SHOWING SERV.COPY TO
19 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/26631/2024 MAHARANA 03
DHANANJAYA 2024-09- |3-AUTHENTICATION FEE IS DEFICIENT.

20 D-CMP/38032/2024 MUND 03

Authentication fees not paid on annexure -4.
D- 2024-09- 0-RECEIPT SHOWING SERV.COPY TO

21 CONTC/38093/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

22 D-WP(C)/37931/2024 SKQIX\I:HSTHA 3(3)24_09_

Name of the petitioner wrongly described on

the top of the affidavit

6-RECEIPT SHOWING SERV.COPY TO
- 2024.09. AG/CG/IT/CT/ETC.NOT FILED.

23 ABLAPL/26638/2024 NIRANJAN LENKA 03 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

BIDYADHAR 2024-09-

24 D-WP(C)/37957/2024 MANSING 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

25 |D-WP(C)/38080/2024 I SAA PRASANNABIA09 1 6 e rmc/ETC.NOT FILED.




4-AFFIDAVIT/VERIFICATION NOT
PROPER.

D- 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
26 | ABLAPL/26598/2024 AIT KUMAR RAUT {55 AG/CG/IT/CT/ETC.NOT FILED.
Nomenclature not correct in affidavit of sl.4.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
27 D-WA/37673/2024 iAS XVAT DAS, 3224_09_
B Enrollment Number and Mobile phone Number
not f urnished in Appearance memo.
% |P- BHUBAN MOHAN 202409~ (00 L ot B0 S kL ED,
ABLAPL/26582/2024 BHUYAN 03 ‘ )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
KUNAL KUMAR 2024-09- [7-VAKALATNAMA NOT PROPERLY
29 |D-WA/3803522024  qwary 03 STAMPED,EXECUTED,ACCEPTED.
Hologram Of Rs.50/- Not Paid On V.Nama
0 - GOREKHANATH  2024-09- 5t e T FILED,
ABLAPL/26632/2024 |DAS 03 : )
3 D ASUTOSH 2024-09- 0 TICTETCNOT FILED,
CRLMC/26339/2024 [TRIPATHY 03 ) :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
32 CONTC/38120/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
5 - PRIARANJIAN 202409~ (0 L ot B T FILED,
CRLMC/26442/2024 [SINGH 03 ‘ )
w D PVSNANAIL  2024.09- (0 o o NOTFILED,
CRLMC/26356/2024 |ACHARY 03 ‘ )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
35 D- MAHIMANANDA 2024-09- ANNEXURES NOT FILED.
ABLAPL/26653/2024 |SWAIN 03 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Page no. 12 and 13 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.0. | 19-UNDERTAKING FOR NON FILING OF
36 CRLMC/26606/2024 BASUDEV PUJARI 03 TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
37 D- SOUBHAGYA 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/26411/2024 [KUMAR DASH 03 AG/CG/IT/CT/ETC.NOT FILED.




Dt.of issuance of NBW is 22/10/13 but wrongly
stated as 2/11/13-(ii)Father name of deponent is
wrong

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09-
38 CONTC/38166/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
59 D IUGALAKISHORE | 2024-09- 6l C/ETCNOT FILED,
BLAPL/26563/2024 |PANDA 03 ' :
D. 502409 6-RECEIPT SHOWING SERV.COPY TO
40 CONTC/38162/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
41 BLAPL/26545/2024 MOHAMMED RIAZ 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
42 IC)i{LMC 176379/2024 g‘iggg KUMAR (2)224_09_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
5 D SAUBHAGYA  — 2024:09- e i T CNOT FILED,
CONTC/38034/2024 [KUMAR SAMAL 03 ' :
2024-09- . .
44 D-FAO/38063/2024 |SATYABAN SAHOO 03 1.Deficit Court Fee of Rs.6/- to be paid
6-RECEIPT SHOWING SERV.COPY TO
45 D- BITAS KUMAR 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/26654/2024 |SWAIN 03
provision not correct.
w D SURYAKANTA  (2024:09- {0l crr ONOT FILED,
BLAPL/26657/2024 |DWIBEDI 03 ' :
6-RECEIPT SHOWING SERV.COPY TO
i D- SOUBHAGYA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26412/2024 [ KUMAR DASH 03 : .
Date of impugned order seems to be wrong in
prayer.(ii)A.fee of Re.1.10 be paid on Anx.2
D- 2024-09- |0-RECEIPT SHOWING SERV.COPY TO
48 CONTC/38191/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
49 L APLI63352024 KUMAR DASH (03 | 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
AUROBINDA 2024-09- |.Receipt Showing Serv.copy To School and
>0 D-WP(C)/38182/2024 SAHOO 03 Mass Education not Filed.
1.Receipt showing copy on A.G. Be filed after
conversion. 2. Provisional of Law Be changed
51 D- HIMANSHU 2024-09- |after conversion. 3. Neither certificate for good
CRLREV/26481/2024 SEKHAR MISHRA |03 ground nor filling of revn.before learned

sess.judge filed-IA does not have 21 paragraphs
as per declaration




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09-
52 CONTC/38260/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
s D RAIIBLOCHAN  |2024-09- 0.l cETCNOT FILED,
CRLMC/26559/2024 PATTNAIK 03 : :
54 D-WA/37965/2024  |A.G.A. 2024-09- |1. Eprollmpnt number and mobile number not
03 furnished in appearance memo
6-RECEIPT SHOWING SERV.COPY TO
PRASANNA 2024-09-
55 D-WP(C)/38173/2024 KUMAR SAHOO 03 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
56 CONTC/38170/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- BIBEKANANDA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
57 BLAPL/26649/2024 MAHAPATRA 03 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
s D GOKULANANDA | 2024-09- Gt /T CNOT FILED,
BLAPL/26436/2024 |SAHU 03 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
59 CRLMC/26407/2024 KUMAR KASHYAP 03 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
0 |BLAPL/26541/2024 AMITAVIRIPATHY 45 AG/CG/T/CT/ETC.NOT FILED.
Occupation not mentioned in Affidavit.
61 D-WA37911/2024 A GA. 2024-09- Enrollmgnt Nl}mber and mobile phone number
03 not furnished in appearance memo
D- 2024-09- 0-RECEIPT SHOWING SERV.COPY TO
62 CONTC/38083/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
1-This may be registered as RPFAM. 2- Case
BIKRAM CHANDRA |2024-09- number not correctly furnished in appeal(crl) -
63 D-MATA/38185/2024 GHADEI 03 proceeding no 58/ 2020 3-not correctly address
in [A
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
64 CONTC/38136/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
65 D- JYOTIRMAYA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26686/2024 |SAHOO 03

1. Nomenclature not correct in affidavit in
sl.no.4. 2.As per index ANNEX.2 NOT PAGE
MARKED.




6-RECEIPT SHOWING SERV.COPY TO

SANTOSH KUMAR |2024-09-

66 D-WP(C)/38127/2024 MISHRA 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

67 D- SOUBHAGYA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/26533/2024 [ KUMAR DASH 03
1.Certified copy of Annexure -1 not filed.
@ D PARTHASARATHI - 2024-09- (00 it op T ONOT FILED.
ABLAPL/26612/2024 NAYAK 03 : :
6-RECEIPT SHOWING SERV.COPY TO
RABINDRA NATH |2024-09-

69 D-WP(C)/38008/2024 PRUSTY 03 AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

1 .Annexure -2 is order dated 15 . 07 .2014 but
PRASANTA KUMAR |2024-09- |in index it is mentioned 15 .07 2024 . 2 .case

70 D-CMP/38342/2024 TRIPATHY 03 nos. mentioned in prayer appears to be not
correct . 3 .Civil suit mentioned twice in
synopsis ,cause title ,para .-1 and prayer of C
M .P

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

71 BLAPL/26577/2024 ASIT KUMAR JENA 03 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

72 BLAPL/26615/2024 AMIT BISWAL 03 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO

73 D- UMAKANTA 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/26611/2024 |MISHRA 03
1. Occupation not furnished in the affidavit.
2.As per rejection order age of the petitioner
not tally with cause title.
6-RECEIPT SHOWING SERV.COPY TO
74 D- SUSANTA KUMAR |2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/26608/2024 |BARAL 03
As per FIR.,year not correct in date chart.
75 D MANASKUMAR  2024-09- {0 i op T ONOT FILED.
BLAPL/26642/2024 |CHAND 03 : :
D. BHABANI 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
76 BLAPL/26731/2004 SHANKAR 03 AG/CG/IT/CT/ETC.NOT FILED.
DASPARIDA
2024-09- |, .
77 D-WA/37716/2024  |SAIBRATA RATH 03 Period of Delay 14 days delay
78 D- RAMESH 2024-09- |4-AFFIDAVIT/VERIFICATION NOT
ABLAPL/26576/2024 CHANDRA 03 PROPER.

PRADHAN




Nomenclature not correctly furnished in
affidavit of sl.no.4.

79 D-WA/37906/2024 SANGRAM JENA, |2024-09- Enrollm;nt nqmber and Mobile phone number
A.G.A. 03 not furnished in appearance memo
D- 2024-09- .

80 CMAPL/37980/2024 SANATAN DAS 03 1.C.copy of dismissal not filed
30-OTHER DEFECT (IF ANY)

81  |D-WP(C)/37955/2024 Is%ﬁf?\% KUMAR. 202409 IReceipt Showing Serv.copy To School and
Mass Education not Filed. 2. Legible copy of
page-13,14,15 and 22 to be filed.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

82 |- NIRANJAN PANDA 202409

CRLMC/26420/2024 03 Certified copy of NBW order not filed-(ii)Date
of impugned order appears to be wrong in
Prayer-Pg.16 is not legible 2. C fee RS 6/-
deficient

5 | SMRUTIRANIAN  2024-09- (0605 CHETCNOT FILED,

BLAPL/26332/2024 |ROUT 03 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

84 CRLMP/26469/2024 PADMANAVA JENA 03 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

85 CONTC/38266/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

RAJIB LOCHAN 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
86 D-WP(C)/38095/2024 PATTNAIK 03
1.Page no.24 not neat and legible.
v | ALOK KUMAR  2024-09- {0 it op iy CNOT FILED,
CRLMP/26674/2024 MOHAPATRA 03 : :

. b s amios. CRECEITTSHOWING SERUCORY 10
ABLAPL/26663/2024 (CHANDRA BHOI 03 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

89 CRLMP/26467/2024 PADMANAVA JENA 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED

D- SANTOSH KUMAR  2024-09- (ON TOP OF CAUSE TITLE.

%0 |ABLAPL/26623/2024 MISHRA 03 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
1. Paragraph no. not correctly furnished in the
petition.2. Annexure-3 not marked on the file.
6-RECEIPT SHOWING SERV.COPY TO

91 D-WP(C)/38044/2024 f/IISXIVAAI]\BI};I{ARI (2)224_09_ AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

8-CAUSE TITLE NOT IN ORDER.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

9 D- DEVI PRASAD 2024-09-
CRLREV/26530/2024 DASH 03 1.a.Xerox copy filed-Certified copy be filed. b.
Age of petitioner differs from the age of
deponent. c. In the prayer,anx.sought for
quashment is left blank.(i1))Good ground
certificate not given.Further SR shall be made
after defect No 1.a. is removed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
93 CONTC/38123/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
94 D- AKSHAYA KUMAR [2024-09- |ON TOP OF CAUSE TITLE.
BLAPL/26735/2024 |SAHOO 03
1. Synopsis and date chart not in proper placed
in Index.2. Page nos.10 and 11 not neat and
legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
95 D- PARTHA SARATHI |2024-09- |11-NEAT,LEGIBLE ATTESTED
BLAPL/26613/2024 |[NAYAK 03 ANNEXURES NOT FILED.
page no.27 and 30 not neat.
6-RECEIPT SHOWING SERV.COPY TO
KUMARBAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
96 D-WP(C)/37879/2024 NAYAK 03
page no-24 to 26 not in order
11-NEAT,LEGIBLE ATTESTED
D- 2024-09- ANNEXURES NOT FILED.
97 |cRLMP/26134/2024 |ABHIIT PATI 03
PAGE NOS. 9 and 10 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KANTA  |2024-09-
98 D-WP(C)/38181/2024 NAYAK 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
99 D-WP(C)/38171/2024 DEBASIS ROUT (2);)24-09- AG/CG/IT/CT/ETC.NOT FILED.
page 12 and 13 not legible .
6-RECEIPT SHOWING SERV.COPY TO
DEEPAK KUMAR  |2024-09-
100 |D-WP(C)/38153/2024 MOHAPATRA 03 AG/CG/IT/CT/ETC.NOT FILED.
101 |D-WP(C)/38102/2024 PRASANNA 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
KUMAR MISHRA |03 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.




19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

Page 12 not neat.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY

D- LAXMI NARAYAN [2024-09-

102 | ABLAPL/26627/2024 RAYATSINGH 03 STAMPED,EXECUTED,ACCEPTED.

1. Petitioner not executed in V.nama.2.
Annexure-1 not properly page marked in Index.
6-RECEIPT SHOWING SERV.COPY TO

103 [D-WP(C)/37959/2024 %iIgJAY KUMAR 3224—09— AG/CG/IT/CT/ETC.NOT FILED.

Legal assistant welfare fee of RS 10/- to be paid
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

104 D- MD. GOLAM 2024-09- |11-NEAT,LEGIBLE ATTESTED

ABLAPL/26614/2024 MADANI 03 ANNEXURES NOT FILED.
page no.18 not neat.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

105 CRLMC/26589/2024 PITAMBAR JENA 03 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

106 CONTC/38174/2004 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
KALI PRASAD 2024-09-

107 | D-WP(C)/38099/2024 NANDA 03 AG/CG/IT/CT/ETC.NOT FILED.

o SARAT CHANDRA 202409 2 g o o3 J00T 2000
ABLAPL/26587/2024 MEKAP 03 the petition. Then S.R. WILL BE MADE.
CRLMC/26628/2024 BHANJADEO 03 : )

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

110 ABLAPL/26661/2024 SUBHAM SHARMA 03 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

111 D- DALIRANI 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26633/2024 BEHURAY 03

1. Page nos.10 and 11 not neat and legible.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

112 | D-WP(C)/38064/2024 BANABIHARI RAY 03 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

13 P TUGALA KISHORE 12024-09- ?()G @nggccgﬂgé%{;%giﬁ NOT
ABLAPL/26553/2024 |PANDA 03 .

FURNISHED.




6-RECEIPT SHOWING SERV.COPY TO

D- BISWARANJAN 2024-09-
114 CRLMP/26097/2004 DALAI 03 AG/CG/IT/CT/ETC.NOT FILED.
GYANARANJAN .
115 |D-WA/37917/2024  MAHAPATRA, 2024-09- Enrollm'ent number and mobile phone number
AGA. 03 not furnished in appearance memo.
1.Court Fee Of Rs. 500 /- not paid 2.A.W.F.of
SATYA SMRUTI 2024-09- )
116 | D-ARBP/38195/2024 MOLANTY 03 Esg.igl()e/. not paid 3.Pages 123 and 128 are not
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
117 CONTC/38143/2004 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 0-RECEIPT SHOWING SERV.COPY TO
118 CONTC/38076/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
b o ST KUNAR pozios. SRECEITTSHOWING SERVCORY 10
ABLAPL/26522/2024 ROUTRAY 03 ' :
" SURANTARUNAR 0245 CRECEITSHONING SERVCORY T0
BLAPL/26687/2024 |DALAI 03 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
121 CONTC/38265/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
D. DEO KUMAR 2024-09- 1.Names In Cap1ta1. Letters Of All The Slgglt}g
122 CRLMC/26513/2024 | ATMERIA 03 Advocates Not Indicated 2.Name Of The Filing
Advocate Not In Capital Letters In The Petition
123 |D-WA/37975/2024 |A.G.A. 2024-09- Enrollm;nt nqmber and mobile phone number
03 not furnished in memo.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
124 |D-WP(C)/38119/2024 |GOPINATH PANDA 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
125 D- KAUSTUVA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/26381/2024 MOHANTY 03 IN SYNOPSIS AND DATE CHART PAGE
NOS. BE OMITTED
D- 2024-09- 0-RECEIPT SHOWING SERV.COPY TO
126 CONTC/37495/2004 ADV 03 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
. PHADANI sAKAR przios. CRECEIFT SHOWING SERLCOPY 10
CRLMC/26378/2024 MISHRA 03 : :
1. Authentication fee Rs. 2.75/- to be paid.
128 |D- NARENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
BLAPL/26604/2024 | KUMAR LENKA 03 AG/CG/IT/CT/ETC.NOT FILED.

9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.




1. provision not correct. 2.page nos. 9 to 12 are
not neatly legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

129 | D-WP(C)/38160/2024 SOUMYA MISHRA 3(3)24_09_
Age of the petitioner in CT does not tally with
affidavit .
6-RECEIPT SHOWING SERV.COPY TO
130 [D-WP(C)/38084/2024 |1 LRDRA RUMAR 12024-09- 1y 06 170T/ETC. NOT FILED.
SAMAL 03
PAGE NOS.6,7,8 OMITTED.
D 2024-09 ACCORDINGLY ,INDEX BE
131 | CONTC/37967/2004 ADV- 03 |CHANGED,PUT UP FOR SR AFTER
CORRECTION. CAUSE TITLE OF THE
IMPUGNED ORDER BE FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
DEBENDRA 2024-09-
132 |D-WP(C)/37806/2024 KUMAR DHAR 03 14-NOT PROPERLY INDEXED.
1.Page no. 14 and 27 are not neat and
legible.2.Synopsis and date chart are not
marked in the index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
D- SOUBHAGYA 2024-09-
133 |cRLMC/26413/2024 KUMARDASH |03 FRIALAPPELLATE COURT ORDER NOT
Certified copy of NBW not filed
134 |D-CMP/37971/2024 INIRANJAN LENKA |2924-09-|As per prayer there is no final decree
03 proceeding in annexure -4 .
s D ANITKUMAR  2024-09- [0 o0 T ONOT FILED,
ABLAPL/26670/2024 MOHANTY 03 ' :
D- RAMESH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
136 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26430/2024 MAHARANA 03
D. 5024.09. 6-RECEIPT SHOWING SERV.COPY TO
137 CONTC/38089/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
s D SUKANTA KUMAR. (2024:09- {0l crir ONOT FILED,
ABLAPL/26650/2024 INAYAK (2) 03 ' :
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-09-
139 |D-WP(C)/38161/2024 MALLIK 03 AG/CG/IT/CT/ETC.NOT FILED.
ANUGRAHA 2024-09- (0-RECEIPT SHOWING SERV.COPY TO
140 | D-WP(C)/38079/2024 NARAYAN 03 AG/CG/IT/CT/ETC.NOT FILED.

SAMANTRAY




6-RECEIPT SHOWING SERV.COPY TO

D- KHUSBU 2024-09-
141 | ABLAPL/26514/2024 PANIGRAHI 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BYOMAKESH 2024-09-
142 | D-WP(C)/37855/2024 TRIPATHY 03 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
143 |2 RAKESH KUMAR ~12024-09- i(%FC%%i?/TC{STI}EOTVgIEgTSEIISEIC)OPY ©
ABLAPL/26618/2024 ROUTRAY 03 : )
1. Occupation of the deponent on affidavit not
correctly furnished.
o b pEDA PRAKASH 02409, SRECEITTSHOWING SERVCOPY 10
ABLAPL/26635/2024 PANDA 03 : )
6-RECEIPT SHOWING SERV.COPY TO
2024-09- AG/CG/IT/CT/ETC.NOT FILED.
145 | D-WP(C)/37898/2024 SAYANTAN PANDA 03 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
146 |2 JAGAJIBAN 2024-09- ig}gcc(}%l;/TcsTI/{EoT“cnggngi\égopY ©
CRLMC/26434/2024 [PRADHAN 03 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
147 D- SAROJ KUMAR 2024-09- |[7-VAKALATNAMA NOT PROPERLY
BLAPL/26575/2024 |PADHI 03 STAMPED,.EXECUTED,ACCEPTED.
Petitioner no.2 not executed V.nama.
g D HEMANTA KUMAR 2024-09- (5 S e S E LD,
ABLAPL/26669/2024 MOHANTA 03 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
149 IC)E)NTC/37969/2024 ggl?gﬁg ?gNA 3224_09_ 7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
2024.09. [6-RECEIPT SHOWING SERV.COPY TO
150 |D-CRLA/26448/2024 HARMOHAN DHAL 03 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
151 CONTC/38158/2004 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
PURNA CHANDRA |2024-09- [Enrollment Number and Mobile phone Number
152 |D-WA/37949/2024 DAS, A.S.C. 03 not furnished in Appearance memo.
153 D MANAS KUMAR  2024-09- (£ 5 S e S FLED,
ABLAPL/26260/2024 |CHAND 03 : )
D- PRASHANTA 2024-09- )
134 | RVWPET/33385/2024 KUMAR NAYAK |03 Period of Delay 29 days




6-RECEIPT SHOWING SERV.COPY TO

D- JAGABANDHU 2024-09-
155 ABLAPL/26597/2024 |SAHU 03 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
156 |D-WP(C)/37025/2024 03 AG/CG/IT/CT/ETC.NOT FILED.
ANUP NARAYAN  |2024-09- |1.Copy not served on S.C.(C.T and G.S.T)
157 |D-WP(C)/38043/2024 MOHANTY 03 2.Legible copy of page 28,30 and 32 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
o o soumscs  amsop ACCGITEICNOT LD
ABLAPL/26536/2024 KUMAR DASH 03 ) :
page 15 to 17 not available.
o o sursaKANTS  apasop CRECHIPTSHONING SERVCORY T0
BLAPL/26655/2024 |DWIBEDI 03 ' )
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
160 |pr APL/26326/2024 |PEBAPRASAD DAS /) 8-CAUSE TITLE NOT IN ORDER.
D. 2024.09. [6-RECEIPT SHOWING SERV.COPY TO
161 CONTC/38129/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
162 CONTC/38065/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
- D JUGALA KISHORE 024-09. AG/CG/T/CT/ETC.NOT FILED.
BLAPL/26556/2024  [PANDA 03 As per rejection order addresse of the petitioner
not tally with the cause title.
1.Enrollment Number and mobile phone
164 |D-WA/37950/2024  [AARIKRUSHNA - 12024-09- 1 ot furnished in Appearance memo
PANIGRAHI, A.G.A. |03 .
2.Respondent father name is not correct.
2024-09- 1.Court Fee Is exempted being S.T. appellants.
165 |D-RSA/38164/2024 |DR. SUJATA DASH 03 S.t. certificate not filed. 2. Appellant No. 5 not
executed in the vakalatnama
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
166 |D-WP(C)/38001/2024  BISWAJIT SAHOO 03 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- This case relates to sexual offence,the name of
167 |D-CRLA/26497/2024 SAMVIT MOHANTY mother of victim may be deleted from the
03 o
petition and put up for S.R.thereafter
1.Period of Delay 623 days 2.Court Fee Rs.
168 |D-MACA/38184/2024RAPILA CHARAN —12024-09- ) 55, o able. Not paid. 3.0HCAWF Fee Rs.
NAYAK 03 .
50/- not paid
6-RECEIPT SHOWING SERV.COPY TO
ANUP NARAYAN 2024-09-
169 |D-WP(C)/38045/2024 MOHANTY 03 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
170  |D-WP(C)/38199/2024 INIRANJAN BEHERA AG/CG/IT/CT/ETC.NOT FILED.

03




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09-
171 CONTC/38139/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ASITA KUMAR 2024-09-
172 |D-WP(C)/37852/2024 NAYAK 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- KHUSBU 2024-09-
173 CRLMC/26409/2024 |PANIGRAHI 03 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- |, . .
174 |D-CRLA/26495/2024 SAMVIT MOHANTY 03 This may be registered as BLAPL
7-VAKALATNAMA NOT PROPERLY
175 |D-CMP/38218/2024 gglslg PRASAD (2)224-09— STAMPED,EXECUTED,ACCEPTED.
Court fee of Rs. 12/. not paid on vakalatnama
176 D- SANJEEV UDGATA 2024-09- 1. Period of Delay 116 d
RVWPET/38090/2024 03 - TeHOG or Uetay SIh days
6-RECEIPT SHOWING SERV.COPY TO
. D- BIRAJA PRASAD  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26678/2024 [TRIPATHY 03 Occupation not mentioned in the affidavit. Adv
name not mentioned capital letter in the v.nama.
2024-09- |0-RECEIPT SHOWING SERV.COPY TO
178 |D-WP(C)/38163/2024 |SOUMYA MISHRA 03 AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
GOUTAM KUMAR |2024-09- ANNEXURES NOT FILED.
179 |D-WP(C)/38112/2024 ROUTRAY 03
neat copy of page 44,54,59 and 60 to be filed
6-RECEIPT SHOWING SERV.COPY TO
D- BISWAIJIT 2024-09-
180 CRLMC/26316/2024 MOHANTY 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
181 | D-WP(C)/38004/2024 PARIDA 2 03
Date of notice under annexure-2 in book mark
index not correctly furnished.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
182 CONTC/38178/2004 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
5 D KULDEEP 2024-09- {6 CGIT/CTETCNOT FILED,
ABLAPL/26564/2024 MOHANTY 03 ' :
184 |D- DEEPALI 2024-09- |4-AFFIDAVIT/VERIFICATION NOT
ABLAPL/26590/2024 MAHAPATRA 03 PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.




1. provision not correct. 2.Authorization swear
affidavit on behalf of another petitioner not
reflected in affidavit.3. Last portion of page
no.10 not neat.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

185 [A)]-BL APL6560/2004 ]S’II;IGHHJ UBRATA (2)(3)24'09' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
56 |2 SOUBHAGYA  (2024:09- {0l cr st CNOT FILED,
CRLMC/26223/2024 [ KUMAR DASH 03 : :
PRASANTA KUMAR |2024-09- 16-PETITION/APPEAL NOT IN TIME
187 | D-MACA/38078/2024 MALALI 03
Period of Delay 27 days
6-RECEIPT SHOWING SERV.COPY TO
188 |D-WP(C)/37891/2024 ASHOKKUMAR = 12024-09- 1 = 5 1r/T/ETC.NOT FILED.
SWAIN 03
SAMARENDRA 2024-09- |.Receipt Showing Serv.copy To School and
189 |D-WP(C)/37995/2024 BAHADUR 03 Mass Education not Filed.
DILLIP KUMAR 2024-09- |.Receipt Showing Serv.copy To School and
190 ID-WP(C)/38172/2024 1y 1y A PATRA 03 Mass Education not Filed.
191 |D-WP(C)/37146/2024 |ASHOK DAS 3224_09_ Page no 7and 9 not legible .
- o RN 205 RECET SHOWING SRV COPY o
BLAPL/26603/2024 |PATEL 03 : :
11-NEAT,LEGIBLE ATTESTED
193 D- SHIB SHANKAR 2024-09- ANNEXURES NOT FILED.
ABLAPL/26656/2024 MOHANTY 03
Page no 10 not neat.
o o AR ks CRECEPT SHOWING SERVCORY o
ABLAPL/26672/2024 MOHANTY 03 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
195 |D-WP(C)/38073/2024 é‘:%%BANDHU 3224_09_
Name of the petitioner not correctly furnished
in APPENDIX-II
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
196 | D-WP(C)/38165/2024 DEBASIS ROUT 03 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- .
197 |D-WA/37984/2024 [UMAKANT SAHOO 03 Page No.36. Not Legible.
BISWARANJAN 2024-09- |[Receipt Showing Serv.copy To School and
198 ID-WP(C)/37998/2024 PARAMGURU 03 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
199 D- SURESH KUMAR  (2024-09- |11-NEAT,LEGIBLE ATTESTED
ABLAPL/26544/2024 |JENA 03 ANNEXURES NOT FILED.

Page no. 9 to 11 not neat and legible.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09-

200 CRLMA/26438/2024 DEVASHIS PANDA 03 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
CHEERA RANJAN  |2024-09- AG/CG/IT/CT/ETC.NOT FILED.

201 |D-CRLA/26388/2024 SATAPATHY 03
Good ground certificate not furnished
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

o P prosyy s, CRECET SHOWING R 0Py 10

ABLAPL/26699/2024 MOHANTY 03 : :
paragraphs of the petition not correctly reflect
in declaration of affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

203 [P SIVASANKAR 1200409 8 o Y INDEXED

CRLMP/26634/2024 |CHAINI 03 ) :

1. INDEX NOT PROPERLY PAGE

MARKED,2. PAGE NOS.18 TO 21 NOT

LEGIBLE

6-RECEIPT SHOWING SERV.COPY TO
BIPLAB 2024-09-

204 |D-WA/37992/2024 MOHANTY.A.GA |03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

205 D- SUSHANTA KUMAR |2024-09- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/26592/2024 JOSHI 03 P.S case number not tally with synopsis and
cause title.
6-RECEIPT SHOWING SERV.COPY TO

206 |D-WP(C)/37997/2024 PRASANTA RUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

NANDA 03
6-RECEIPT SHOWING SERV.COPY TO

. D- SUSHANTA KUMAR |2024-09- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/26588/2024 [JOSHI 03 As per standing order no. 3 of 2024 dtd.9.7.24
the name of victim should not be mentioned.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

D- AKSHAYA KUMAR (2024-09-

208 BLAPL/26354/2004 |SAHOO 03 FURNISHED/INCORRECTLY MENTIONED
Adv name not mentioned capital letter in the
v.nama.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

209 CONTC/38272/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

210 D- ADV 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

CONTC/38159/2024 ’ 03

PAGE NOS.12,17 NOT LEGIBLE




6-RECEIPT SHOWING SERV.COPY TO

D- BIREN SANKAR 2024-09-

211 CONTC/38022/2024 | TRIPATHY 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY

D- 2024-09- STAMPED,EXECUTED,ACCEPTED.

212 CRLREV/26542/2024 ANIRUDHA DAS 03
1. Good ground certificate not furnished.
2.Being minor, the petitioner executed in the
vakalatnama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

713 D- SATYABRATA 2024-09- [11-NEAT,LEGIBLE ATTESTED

BLAPL/26681/2024 MOHANTY (1) 03 ANNEXURES NOT FILED.
page nos.29 and 31 are not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

214 | D-WP(C)/38003/2024 ?gﬁ‘:m BHUSAN 3(3)24'09' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

215 |D-CMP/38238/2024 DA OHHDHAR 802409 0 61Ty T/ETC NOT FILED.

BAUG 03
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

216 Ic)i{LM C/26369/2024 ;ﬁfﬁg AKLUMAR (2)(3)24'09' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

2024-09- 20-VERNACULAR CERTIFICATE NOT

217 |D-WP(C)/37558/2024 SOBHANA SAHOO 03 FURNISHED.
1.Page n0.30 in annexure no.6 is not neat and
legible.2.Rejection order date in writ petition
page n0.9 under annexure no.11 is wrongly
furnished.
6-RECEIPT SHOWING SERV.COPY TO

)18 D- SOUBHAGYA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/26410/2024 KUMAR DASH 03 1. Date of order not correctly furnished at page
no.3 para no. 4.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

219 CRLMP/26475/2024 SIDHARTHA DAS 03 AG/CG/IT/CT/ETC.NOT FILED.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

220 |D-WP(C)/38097/2024 GOKHA BEHERA AG/CG/IT/CT/ETC.NOT FILED.

03




6-RECEIPT SHOWING SERV.COPY TO

AKSHAYA KUMAR 2024-09-
221 |D-WP(C)/38213/2024 PANDEY 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DEBASIS 2024-09-
222 |D-WA/37986/2024 MOHAPATRA.A.S.C 03 AG/CG/IT/CT/ETC.NOT FILED.
D SIBAPRASAD  2004-09- (L6061 CHETC NOT FILED.
ABLAPL/26676/2024 MISHRA 03 ' :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
224 | D-WP(C)/38040/2024 JAGAJIBAN 2024-09- 1 The name of the counsel in capital letters and
PRADHAN 03 . . .
enrollment number in last page of writ petition
not furnished.2.Double copy of page-6 has been
filed.3.Page-8 of writ petition not filed.
e o o aeap. ERECEI SHOWING SERYCOPY T0
BLAPL/26602/2024 | BHUSAN DASH 03 : :
6-RECEIPT SHOWING SERV.COPY TO
226 [D-WP(C)/38134/2024 (SSDASIVA PATRA 3224-09- AG/CG/IT/CT/ETC.NOT FILED.
Legible copy of page-14 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
227 |D-WP(C)/38131/2024 (SSDASWA PATRA 3224'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
228 |D-CRLA/26478/2024 [AKSHAYAKUMAR 12024-09-
SAHOO 03 . : .
Provision of law not correctly furnished in
[.A.No0.2199/2024
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
229 CONTC/38262/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
230 | D-WP(C)/38115/2024 SANJAY KUMAR  2024-09- 1.Page no. is wrongly furnished and page no.5
SAMANTARAY 03 . . . . . ..
is omitted.2.Paragraph serial no.in writ petition
and affidavit declaration are wrongly furnished
and paragraph serial no. 4 are not present.
- PN FrASAD. przios. SRECEITTSHOWING SERVCOPY 1o
BLAPL/26643/2024 |PRADHAN 03 : :
232 [P BINAYAKUMAR  2024-09- (£ 5 S e O FLED,
CRLMC/26373/2024 [MOHANTY 03 : :
10-SUBJECT CODE NOT
2024-09- FURNISHED/INCORRECTLY MENTIONED
233 | D-WA/37656/2024  |A.G.A. 03

Enrollment Number and Mobile phone Number
not furnished in Appearance memo




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

234 D- SUSHANT KUMAR  |2024-09- |9-PROVISION OF LAW NOT FURNISHED
ABLAPL/26607/2024 PRADHAN (3) 03 ON TOP OF CAUSE TITLE.
provision not correct.
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-09-

235 |D-WP(C)/38128/2024 KUMAR MISHRA 103 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
SATYA SMRUTI 2024-09-

236 |D-ARBP/37679/2024 MOHANTY 03 FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

237 |D-WP(C)/38101/2024 | & ENDRAKUMAR 1202409, 61y T/ETC NOT FILED.

SAMAL 03
s D PANCHANAN . 2024-09- [0l T ONOT FILED,
ABLAPL/26538/2024 |PANIGRAHI 03 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

239 CONTC/38257/2004 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT

JAGIJIT SINGH 2024-09- [FILED

240 |D-CMP/37991/2024 CHHABRA 03
1 .Annexure -2 is not neat copy . 2 .Annexure
-2is R .F .A-10/2016 but in index it is
mentioned 10/2026 .C .copy of annexure -6 not
filed .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

241 |D-CRLA/26294/2024 ‘JAESI\EIAO K KUMAR 3(3)24_09_

Prayer made in [,A,N0.2190/2024 appears to be
wrong
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

D- SARAT KUMAR 2024-09-

242 ABLAPL/26505/2004 RAYAGURU 03 FURNISHED/INCORRECTLY MENTIONED
Age and occupation not mentioned in the
affidavit.
6-RECEIPT SHOWING SERV.COPY TO

SANGRAM 202400 AG/CG/IT/CT/ETC.NOT FILED.
243 |D-WP(C)/37989/2024 %ﬁXIﬁRIG A 03 Xerox attested copy of order under Annexure-2
o filed.C.Copy there of not filed.I. A filed for
dispensing with filing of c.copy of Annexure-2.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
244 CONTC/38258/2004 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

JAJATI KESHARI 2024-09-
245 |D-WP(C)/38009/2024 KHUNTIA 03 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
246 BLAPL/26574/2024 ASIT KUMAR JENA 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
- sarati ot aomios. ILNEALLEGIBLE ATESTED
ABLAPL/26484/2024 MOHANTY 03 :
page nos.9 to 11,13,28,29,34 and 43 are not
neatly legible.
11-NEAT,LEGIBLE ATTESTED
2024-09- ANNEXURES NOT FILED.
248 |D-CMP/38017/2024 |SOUMYA MISHRA 03
Page 16 and 17 of annexure -1 are not neat
copies .
249 2 PRASANTA KUMAR [2024-05- igﬁfc(éﬁ/TcSTI/{EoTvgggnglli\égopY 10
ABLAPL/26519/2024 ROUTRAY 03 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
250 ABLAPL/26641/2024 JAYADEBA BEHERA 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
D- 2024-09- STAMPED,EXECUTED,ACCEPTED.
251 CRLREV/26539/2024 S.S.RAY (2) 03 16-PETITION/APPEAL NOT IN TIME
1.Period of Delay 491 2.LAA fee not paid 3.
Certificate for not filing any revision before
learned Sess.Judge not filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
252 CONTC/38132/2024 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
53 D BIPLABARB.  2024:09- (56 (0 p i ETC NOT FILED.
ABLAPL/26706/2024 BAHALI 03 : :
6-RECEIPT SHOWING SERV.COPY TO
254 D- PRAFULLA KUMAR |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26621/2024 BISWAL 03
Annexure-1not page marked.
DILLIP KUMAR 2024-09- |.Receipt Showing Serv.copy To School and
255 |D-WP(C)/38107/2024 MOHAPATRA 03 Mass Education not Filed.
o 0 srionavTa aomios. CRECEIT SHOWING SERCORY 10
CONTC/38126/2024 |DASH 03 : :
6-RECEIPT SHOWING SERV.COPY TO
257  |D-WP(C)/37996/2024 SgﬁII\IIA RANJAN (2)(3)24'09' AG/CG/IT/CT/ETC.NOT FILED.
258 |D- DEVASHIS PANDA |2024-09- 6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/26616/2024 03 AG/CG/IT/CT/ETC.NOT FILED.




Paragraph not mentioned in the affidavit.

6-RECEIPT SHOWING SERV.COPY TO

D- JINYANANANDA 2024-09-
259 ABLAPL/26671/2024 PANDA 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
JAGAJIBAN 2024-09- |1.The name of the counsel in capital letters and
260 ID-WP(C)/38039/2024 PRADHAN 03 enrollment number in last page of writ petition
not furnished.2.Annexures-2 to 6 not attested as
true copies.3.Double copy of page-8 has been
filed.
6-RECEIPT SHOWING SERV.COPY TO
261 |D-WP(C)/37856/2024 GONUEANANDA 3024091, 0 61Ty T/ETC NOT FILED.
PADHI 03
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
262 |D-WP(C)/38018/2024 /ASTAMI TANDIA 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
263 |ID-WA/37895/2024 ADV. (2);)24—09— AG/CG/IT/CT/ETC.NOT FILED.
Vakalatnama not filed.
D. 2024.09. [6-RECEIPT SHOWING SERV.COPY TO
264 CRLMP/26648/2024 NIRANJAN BEHERA 03 AG/CG/IT/CT/ETC.NOT FILED.
SOUBHAGYA 2024-09- :
265 |D-MATA/38072/2024 KUMAR DASH 03 1. Period of Delay 1 day
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR 2024-09-
266 | D-WP(C)/38010/2024 MOHANTY 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
267 D- AJIT KUMAR 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26586/2024 |SAHOO 03
Page 10 not neat.
o D pawria sk atmcas. € KECEI SIOWING SERVCONYT0
CRLMC/26531/2024 |DAS 03 ' :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
AJAYA KUMAR 2024-09- |11-NEAT,LEGIBLE ATTESTED
269 ID-WP(C)/3810072024 |\ 15 AR ANA 03 ANNEXURES NOT FILED.
Page 18 not legible.
270 |D- KAUSHIK SWAIN  |2024-09- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/26584/2024 03 AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION




1. Certified copy of annex-1 not filed. 2. Page
no.19 and 21 not legible

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

271 D- DEEPALI 2024-09- |11-NEAT,LEGIBLE ATTESTED
ABLAPL/26593/2024 MAHAPATRA 03 ANNEXURES NOT FILED.
1. Authorization to swear affidavit on behalf of
another petitioner not reflected.2 . Last portion
of page no.10 not neatly legible.
D BHABANI 2024-09 6-RECEIPT SHOWING SERV.COPY TO
272 - SHANKAR 7" |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26698/2024 DASPARIDA 03
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-
273 AMIT BISWAL
BLAPL/26617/2024 03 As per index annex. 3 not reflected but
reflected in page no.4 of the petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
274 D- SURESH KUMAR  (2024-09- |11-NEAT,LEGIBLE ATTESTED
ABLAPL/26547/2024 |JENA 03 ANNEXURES NOT FILED.
Page n0s.9,10 and11 not neat.
25 |D- SUSILKUMAR 200409~ (00 ot o NP ILED,
ABLAPL/26636/2024 [PATTNAIK 03 : )
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
276 |D-WA/38047/2024 A.G.A. 03 AG/CG/IT/CT/ETC.NOT FILED.
27 - SURYAKANTA 202409~ (00 o o n NP D,
BLAPL/26567/2024 |DASH 03 : )
6-RECEIPT SHOWING SERV.COPY TO
278 D- ADV 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/37972/2024 ' 03
1.court fee of Rs 6 /- not paid
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
279  |D-WP(C)/38177/2024 MOLAPATR A 03
Page nos 15,16 ,17 ,and 25 are not legible .
230 D- ADV 2024-09- [PLACE AFTER BRIEF BEING PAGE
CMAPL/37755/2024 ' 03 MARKED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
781 D- AMIT KUMAR 2024-09- |STAMPED,EXECUTED,ACCEPTED.
BLAPL/26658/2024 |NATH 03 9-PROVISION OF LAW NOT FURNISHED

ON TOP OF CAUSE TITLE.

1. Welfare fee of Rs.50/- not paid on V.nama.




6-RECEIPT SHOWING SERV.COPY TO

UPENDRA KUMAR [2024-09-
282  |D-WP(C)/38105/2024 SAMAL 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
283 D o 655012028 Mo nT AN A 2324%% |19.UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
284 CONTC/37524/2004 ADV 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
255 D- \SHOK DAS 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
S s 03 1. GR case number not correctly furnished on
prayer of the [.A. petition
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-09-
286 |D-WP(C)/38016/2024 CHANDRA NAYAK 03 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
287 CONTC/37822/2004 ADV. 03 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
288 |D-WA/37872/2024  |AVIJIT PATNAIK 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
289 ABLAPL/26568/2024 ASIT KUMAR JENA 03 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- |11-NEAT,LEGIBLE ATTESTED
290 IBLAPL26717/2024 ARDUEETMISHRA 45 ANNEXURES NOT FILED.
Page no. 9 not neat.
D- 2024-09- |case number not correctly furnished in prayer
1 RpFAM/37944/2024 [TYOTIPATNAIK 45 of appeal
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
292  |D-WP(C)/38111/2024 |SAILABALA JENA 03 AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)
2024-09-
293 |D-WP(C)/38104/2024 \GOPAL SINHA 03 1.Paragraphs in I.A. declaration not correctly
furnished.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
294  |D-WP(C)/38140/2024 BAIDHAR SAHOO 03 AG/CG/IT/CT/ETC.NOT FILED.
295 |D- SURYANARAYAN |2024-09- |4-AFFIDAVIT/VERIFICATION NOT
ABLAPL/26697/2024 |PANIGRAHI 03 PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




As per affidavit s/o , not tally with cause title
and nomenclature in affidavit sl.no.4 not tally.

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09-
296 | CONTC38067/2004 APV 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
297 |D-WP(C)/38155/2024 iﬁ;{gﬁACHANDRA (2)(3)24'09' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
M.PRATAP @ 2024-09-
298 |D-FAO/37121/2024 |[PRATAP KUMAR 03 This may be registered as W.P.(C)
MOHAPATRA
D. 2024.09. 6-RECEIPT SHOWING SERV.COPY TO
299 | CONTC/38002/2004 |APV- 03 AG/CG/IT/CT/ETC.NOT FILED.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 03-09-2024 (CASES FILED BEFORE 2024)

Sl no.

Filing
Number

Case
Number

Advocate for
Petioner/Caveator

Defects as per
S.R.






